
CENTRAL ADMINISTRATIVE TRIBUNAL
Princip®! BBOsh, Neu D®lhi

0.A.1207/1993

N.u O.lhi, This the 16th Day mf February 1994 K/\
Han'ble "ihr i P.T. Thlr uvenoaeam. MembertA)

1 Shrl Surenber Kumar s/u Sh. Peoran Chanb
Liuer Ga.bs, under CTrD(RS), Nerth.rn Railuay
Electric Loc« Shed, Oalhi. Ra^ar
R/P Surinder Kumar, 2B4, Gali Parkash,
Delhi-6

2. Shri Tilak Raj S/s Sh. Parma Nand,
Driver Geuds, under CTF0(R3>
Narthern Railway.. , Electric Eaca Shed

R/ryilak Raj, Railuay Quarters M.tla Bagh Railuay '̂ .leny
Delhi.

3 Shri 3ai Parkash S/e 3h. f-lahabir Singh
Orlier S..bs, Under CTFO(RS). Nerthern Railuay
Electric Lasa Shad, Delhi. _ „
R/O 3ai Parkash, C-2 Vikas Purl, Delhi.

4, Amir Chand S/a Sh. Brij E®];
Driver Geoda, Under CTFO(RS) n.ihi
Northern Railway, Electric Leea Shed,
R/O Amir Chand, Quarter N».20, Sarajmi N-gar
Neu Delhi. ...Applicants

By Sdvecate Shri G 0 Bhandari
Versus

1, Unien ef India Through
The General Manager
Northern Railua y, Bareda House
Neu Delhi.

2, The Divisional Railuay Manager,
Northern Railuay,
State Entry Read,
Neu Delhi.

3. Shri Arjs!^ Singh S/e Sh H Singh^
4. Shri Gurnam Singh S/e Sh A3 Driver Geeds TKD

(Respenden-t 3 and 4 Beth under lace fermen
N.R. Tbghlakabad Neu Delhi). ...R.sp.ndents

By Advocate Shri Rajesh

ii R D E R(Orali.

ihri P.T. Thiruvenqadam, Member(A

1, This OA has been filed mainly for quashing the

erder dated 13.5.93 by whieh the four applicants uere
transferred from Delhi te Tuglakabad.

2. T^he learned ceuneel for the respondent produced a
copy ef the Transfer Order dated 18.11.9^3 along with the
replyj Aespy of the erUr has been given te thp^^ |̂|p|i



=.uns.l fK th. applicant In th. Curt. A. par th.
r.visad tranaf.r ar-.r -ate- 18.11.93 th. applicant,
have ba.n H.pt'In D.lhi as par thair raquast. In vl.u
af th. abcua, tha OA has b.cam. infructius an. i'
di«rai»s«i fcc«rdingly. Np custs.

(P.T. THIRUVENGAOAM)
>eiT,b8r(A)


